[Rampur (Application of Laws) Act, 1950]

SCHEDULE 1

PART 1

Regulations and Central Acts

Serial Year No. of Subject or Short Modifications,
no. the Acts Title of Regulations if any, and the
or Acts date of
commencement
1 1793 XXXVIII The Indian Civil Service (Bengal) Loans To come into
Prohibition Regulation, 1793. force at once
2 1799 V The Bengal Wills and Intestacy Regulation, Ditto.
1799.
3 1817 XX The Bengal Police Regulation, 1817. Ditto.
4 1822 XI The Bengal Government Indemnity Ditto.
Regulation, 1822.
5 1823 VI The Bengal Indigo Contracts Regulation, Ditto.
1823.
6 1823 VII The Indian Civil Service (Bengal) Loans Ditto.
Prohibition Regulation, 1823.
7 1825 XI The Bengal Aluvian and Diluvion Ditto.
Regulation, 1825.
8 1827 V The Bengal Attached Estates Management Ditto.
Regulation, 1827
9 1829 XVII The Bengal Sati Regulation, 1829 Ditto.
10 1830 V The Bengal Indigo Contracts Regulation, Ditto.
1830.
11 1831 XI Police Powers of Tahsildars Ditto.
12 1836 X The Bengal Indigo Contracts Act, 1836 Ditto.
13 1846 1 The Legal Practitioners Act, 1846
14 1850 XVIII The Judicial Officers Protection Act, 1850 To come into
force at once
15 1850 XXXVII  The Public Servants (Inquiries) Act, 1850 Ditto.
16 1853 XX The Legal Practitioner Act, 1853
17 1856 XII The Civil Courts Amins Act, 1856 To come into

force at once
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[Rampur (Application of Laws) Act, 1950]

Serial Year No. of Subject or Short Modifications,
no. the Acts Title of Regulations if any, and the
or Acts date of
commencement
18 1860 XXI The Societies Registration Act, 1860 Ditto.
19 1861 V The Police Act, 1861 Ditto.
20 1863 XXIII The Waste Land (Claims) Act, 1863 Ditto.
21 1867 XXII The Sarais Act, 1867 Ditto.
22 1867 1II The Public Gambling Act, 1867
23 1869 XIII Procedure of High Court, Agra To come into
force at once.
24 1870 VII The Court Fees Act, 1870 Ditto.
25 1871 1 The Cattle Trespass Act, 1871 To come into
force at once.
26 1873 VIII The Northern India Canal and Drainage
Act, 1873.
27 1873 XVI The North-Western Provinces Village and
Road Police Act, 1873.
28 1876 XIX The Dramatic Performance Act, 1876
29 1878 VI The Indian Treasure Trove Act, 1878 To come into
force at once.
30 1878 XVII The Northern India Ferries Act, 1878
31 1879 XIV The Hackney Carriage Act, 1879
32 1879 XVIII The Legal Practitioners Act, 1879
33 1880 I The Religious Societies Act, 1879
34 1880 XIII The Vaccination Act, 1880
35 1881 XI The Municipal Taxation Act, 1881
36 1882 V The Indian Easement Act, 1882 To come into
force at once.
37 1883 XIX The Land Improvement Loans Act, 1883 Ditto.
38 1884 XII The Agriculturists Loans Act, 1884 Ditto.
39 1886 VI The Births, Deaths and Marriages
Registration Act, 1886.
40 1887 VII The Suits Valuation Act, 1887
41 1887 1IX The Provincial Small Cause Courts Act,

1887.
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Serial Year No. of Subject or Short Modifications,
no. the Acts Title of Regulations if any, and the
or Acts date of
commencement
42 1890 1 The Revenue Recovery Act, 1890 To come into
force at once
43 1890 VI The Charitable Endowments Act, 1890
44 1894 1 The Land Acquisition Act, 1894 To come into
force at once
45 1894 IX The Prisons Act, 1894 Ditto.
46 1897 1II The Epidemic Diseases Act, 1897 Ditto.
47 1897 VII The Reformatory Schools Act, 1897 Ditto.
48 1899 II The Indian Stamp Act, 1899
49 1899 XIII The Glanders and Farcy Act, 1899
50 1900 1III The Prisoners Act, 1900 To come into
force at once
51 1910 V The Dourine Act, 1910
52 1912 1I The Co-operative Societies Act, 1912 To come into
force at once
33 1912 VIII The Wild Birds and Animals Protection Ditto.
Act, 1912.
54 1914 IX The Local Authorities Loans Act, 1914 Ditto.
55 1917 V The Destruction of Records Act, 1917 Ditto.
56 1918 X The Usurious Loans Act, 1918 Ditto.
S7 1920 1III The United Provinces Town Improvement Ditto.
(Appeals) Act, 1920.
58 1920 XIV The Charitable and Religious Trusts Act,
1920.
59 1920 XXXIII The Identification of Prisoners Act, 1920 To come into
force at once.
60 1922 XXII The Police (Incitement to Disaffection) Ditto.
Act, 1922.
61 1925 XIX The Provident Funds Act, 1925
62 1927 XVI The Indian Forests Act, 1927 To come into
force at once.
63 1930 XXXIII The Musalman Wagqf Validating Act, 1930
64 1937 1 The Agricultural Produce (Grading and To come into

Marketing) Act, 1937

force at once.
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PART 1II

United Provinces Acts and Ordinances

Serial Year No. of Modifications,
no. the Acts Short title of the Acts if any, and the
date of
commencement
1 1892 II The United Provinces Village Sanitation To come into
Act, 1892. force at once
2 1896 II The United Provinces Honorary Munsif Ditto.
Act, 1896.
3 1899 II Collection of Taxes by Railway Ditto.
Administrations Act, 1896
4 1901 I1I The United Provinces Land Revenue Act, Chapters I, I
1901. and sections
21 to 27 of
Chapter I
shall come into
force on and
from December
1, 1949.
5 1904 I The United Provinces General Clauses To come into
Act, 1904. force at once.
6 1910 v The United Provinces Excise Act, 1910 Ditto.
7 1912 v The United Provinces Court of Wards Act, Ditto.
1912.
8 1912 VI The United Provinces Prevention of Ditto.
Adulteration Act, 1912.
9 1914 I The United Provinces Local Rates Act, Ditto.
1914.
10 1917 III The United Provinces Medical Act, 1917
11 1919 VII The United Provinces Primary Education
Act, 19109.
12 1920 I The United Provinces Minor Irrigation To come into

Works Act, 1920.

force at once.
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Serial Year No. of Modifications,
no. the Acts Short title of the Acts if any, and the
date of
commencement
13 1920 II The United Provinces Private Irrigation To come into
Works Act, 1920. force at once
14 1920 VII The United Provinces Estates Act, 1920. Ditto
15 1921 II The Intermediate Education Act, 1921
16 1922 I The United Provinces Aerial Ropeways
Act, 1922.
17 1922 X The United Provinces District Boards
Act, 1922.
18 1922 XII The United Provinces Board of Revenue To come into
Act, 1922. force at once
19 1926 I The United Provinces District Board
Primary Education Act, 1926
20 1926 VIII The Agra University Act, 1926 To come into
force at once
21 1927 II The Agra Province Zamindars Association Ditto.
Contribution Act, 1927.
22 1929 II The Naik Girls’ Protection Act, 1929.
23 1929 VIII The United Provinces Minor Girls’
Protection Act, 1929.
24 1932 XV The United Provinces Special Powers Act,
1932.
25 1933 VIII The United Provinces Suppression of
Immoral Traffic Act, 1933.
26 1934 XV The United Provinces Nurses, Midwives,
Assistant Midwives and Health Visitors
Registration Act, 1934.
27 1934 XXVII The United Provinces Agriculturists’
Relief Act, 1934.
28 1935 I The United Provinces National Parks Act, To come into
1935. force at once
29 1935 \Y% The United Provinces Motor Vehicles Ditto.
Taxation Act, 1935.
30 1936 X The United Provinces Famine Relief Ditto.

Fund Act, 1936.
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Serial Year No. of Modifications,
no. the Acts Short title of the Acts if any, and the
date of
commencement
31 1936 XI The United Provinces Cotton Pest Control To come into
Act, 1936. force at once
32 1936 XII The United Provinces State Tube Wells
Act, 1936.
33 1936 XIII The United Provinces Muslim Wagqfs
Act, 1936.
34 1937 VIII The United Provinces Entertainment and To come into
Betting Tax Act, 1937. force at once
35 1938 I The United Provinces Sugar Factories Ditto.
Control Act, 1938.
36 1938 v The United Provinces Maternity Benefit Ditto
Act, 1938.
37 1938 \% The United Provinces Legislative Ditto.
Chambers (Members Emoluments) Act,
1938.
38 1938 VII The United Provinces Borstal Act, 1938.
39 1938 XVI The United Provinces Melas Act, 1938. To come into
force at once
40 1939 I The United Provinces Sales of Motor
Spirit Taxation Act, 1939.
41 1939 VIII The United Provinces Consolidation of
Holdings Act, 1939.
42 1939 X The United Provinces Indian Medicine
Act, 1939.
43 1940 VII The United Provinces Legislative To come into
Members (Removal of Disqualification) force at once
Act, 1940.
44 1940 VIII The United Provinces Power Alcohol Act, Ditto.
1940.
45 1940 XIII The United Provinces debt Redemption
Act, 1940.
46 1940 X1V The United Provinces Regulation of

Agricultural Credit Act, 1940.

20



[Rampur (Application of Laws) Act, 1950]

Serial Year No. of Modifications,
no. the Acts Short title of the Acts if any, and the
date of
commencement
47 1944 II The United Provinces Fire Service To come into
Act, 1944. force at once
48 1945 X The United Provinces Road Side Land
Control Act, 1945.
49 1947 II The United Provinces Control of Supplies To come into
(Temporary Powers) Act, 1947. force at once.
50 1947 \% The United Provinces Cotton (Statistics)
Act, 1947.
51 1947 VI The Electricity (Temporary Powers of
Control) Act, 1947.
52 1947 VII The United Provinces Provincialization of
Hospitals Act, 1947.
53 1947 XII The United Provinces (Temporary)
Storage Requisition Act, 1947.
54 1947 XV The United Provinces Removal of Social To come into
Disabilities Act, 1947. force at once.
55 1947 XX The United Provinces Veterinary Council Ditto.
Act, 1947.
56 1947 XXI1I The United Provinces Shops and
Commercial Establishment Act, 1947.
57 1947 XXIII The United Provinces Molasses Control
Act, 1947.
58 1947 XXV The United Provinces (Temporary)
Accommodation Requisition Act, 1947.
59 1947 XXVI The United Provinces Panchayat Raj
Act, 1947.
60 1947 XXVII The United Provinces Requisition of To come into
Motor Vehicles (Emergency Powers) force at once.
Act, 1947.
61 1947 XXVIII  The United Provinces Industrial Disputes Ditto.
Act, 1947.
62 1948 VII The United Provinces Refugees To come into

Registration and Movement Act, 1948.

force at once.
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Serial Year No. of Modifications,
no. the Acts Short title of the Acts if any, and the
date of
commencement

63 1948 XV The United Provinces Sales Tax Act, 1948

64 1948 XXII The United Provinces Prevention of Black To come into
Marketing (Temporary Powers) Act, 1947. force at once.

65 1948 XXIII The United Provinces Weights and
Measures Act, 1947.

66 1948 XXVI The United Provinces Land Acquisition To come into
(Rehabilitation of Refugees) Act, 1948. force at once.

67 1948 XXVII  The United Provinces Rural Development Ditto.
(Acquisitioning of Land) Act, 1948.

68 1948 XXVIII The United Provinces Refugees Ditto.
Rehabilitation (Loans) Act, 1948.

69 1948 XXXVIII The United Provinces Rakshak Dal Act, Ditto.
1948.

70 1948 XXXIX The United Provinces Acquisition of Ditto.
Property (Flood  Relief) (Temporary
Powers) Act, 1948.

71 1948 XL The United Provinces Provincial Armed Ditto.
Constabulary Act, 1948.

72 1948 XLV The United Provinces Fisheries Act, 1948 Ditto.

73 1948 XLVII  The United Provinces Town Improvement Ditto.
(Adaptation) Act, 1948.

74 1949 II The United Provinces Objectionable Ditto.
advertisement Control Act, 1948.

75 1949 VI The United Provinces Private Forests
Act, 1948.

76 1949 IX The United Provinces Cotton Ginning and
Pressing Factories Act, 1948.

77 1949 XI The United Provinces Maintenance of To come into

Public Order (Amendment and
Proceedings Validation) Act, 1949.

force at once.
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ORDINANCES

Serial Year No. of Modifications,
no. the Act Short title of the Acts if any, and
the date of
commencement
78 1949 v The United Provinces Accommodation
Requisition (Amendment) Ordinance,
1949.
79 1949 \% The United Provinces (Temporary) Control
of Rent and Eviction (Amendment)
Ordinance, 1949.
80 1949 VI The United Provinces Drug (Control) To come into
Ordinance, 1949. force at once.
81 1949 IX The United Provinces Jute Goods Ditto.
(Control) Ordinance, 1949.
82 1949 VIl The United Provinces Intermediate

Education  (Amendment) Ordinance,
1949.

SCHEDULE II

List of Rampur State Laws repealed under section 5 of the Act

(1) Rampur Council Khandan Act, 1931.

(2) Rampur Rural Sanitation Act, 1939.

(3) Rampur Police Chaukidars Act, 1947.

(4) Rampur Removal of Dead Animals Act, 1947.

(5) Rampur Goondas Act, 1947.
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